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BUSINESS OF THE HOUSE

The Minister of Parliameniary
Affairs and Communications (Dr. Ram
Sabhag Singh): With your permis-
sion, Sir, I rise to announce that Gov-
ernment Business in Lok Sabha, dur-
ing the week commencing 19th June,
1987, will consist of:~—

(1) Consideration of any item of

Government Business car-
ried over from today's Order
Paper,

(2) Consideration and passing of
the Unlawful Activities (Pre-
vention) Bill, 19867,

(3) Consideration and passing of
the Companieg  Tribunal
(Abolition) Bill, 1967—as
passed by Rajya Sabha,

(4) Consideration of a motion for
concurrence for reference of
the Central Industrial Secu-
rity Force Bill, 1968. to a
Joint Committee

(5) Discussion and voting on De-
mands for Grants under con-
trol of the Ministry of De-
fence
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Shri 8, 8. Kotharl (Mandsaur):

Sonme notices have been given in re-
gard to one-hour discussions. Some
time should be found for them also.

Dr. RBam Subhag

Singh):
being done.

That 13

Shri Kanwar Lal Gupta (Delhi
Sadar): What have you decided about
the DA Comumussion Report? You
promised last week that discussion
will take place on that

Dr. Ram Subhag Singh: Whatever [
said on that day, I adhere to it. The
Deputy Prime Minister had said on
that occasion that after consideration
that matter might come up.

Shry EKanwar Lal Gupta: How
long w1l you take
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MATTER UNDER RULE 377

Lancuace oF THE REPORT OF THE
Hovse AND PARLIAMENTARY PApERs

Shri 8. Kandappan (Mettur): Sur,
the matter which 1 sought to raise
yesterday and for which you have
kindly permitted me to make a refer-
ence today relates not to the transia-
tion that is sought to be provided in-
the House for all national langusges
but it relates to the records that are
maintained of our Parl:amntary pro-
ceedings. Now the procedure 15 that
all that happens in the House is
recorded in original and is kept in the
custody of the Secrctariat for refer-
ence purposes as the authorised text
of perliamentary proceedings. With
regard to translated version—they
give it on request—the original
speeches delivered in English sre
translated into Hindi and the original
Hindi speeches are tranalated inte
English. The translated version com~-
taine English as wel] aa Hindi with
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the result that Members who do not
understand Hindi are put to some difli-
culty while wanting to refer to some
important discussion that took place
in the House because they have to
take both the original and the tran-
slated versions and find out the pas-
sages.

There is also another curious thing.
After the facility of simultaneous
.ransiation that .hQS been provided in
the House, it is not uncommon for
Minister . and even Members while
speaking to sudaenly switch on from
English to Hirdi. So even with re-
gard to a particular speech made by a
particular Member, if we want to make
any reference to it, we have to take
the two wvolumes and we have to
find the relevant pages and trace out

the lines, It is a very cumbersome
and a very diffioult process. Of
course, I concede,—there cannot be

two opinionsg on that—that as far as
the authorised version is concerned,
we cannot tamper with it though, I
think, there is a lacuna in that be-
cause you have now permitied us,
rightly, to deliver speeches in our
national languages which are iape-
recorded and then translated into
English. That is taken as the autho-
rised version. But that depends upon
the competence of the translators and,
I hope, they are competent persons.

With regard to the translated ver-
sions, I feel that it would be very
convenient and helpful if they are
made only in English and English only.
Those Members who prefer to have
it in Hindi may be supplied with
Hindi translation. Those who do not
understand Hindi and who understand
only English may be supplied, along
with the original wversion. the tran-
slated version containing the transla-
tion of speeches made in Hindi into
English. You can supply us a com-
plete version of speeches in English.
That is my only submission.

I was given to understand that it
will involve some extra expenditure
and all that. I find, in all the publi-
cations supplied to us from the Publi-
cations counter here and the wapers

JUNE 16, 1967

Re: B.O.H. 5648
sent to us, there are double languages,
English and Hindi, printed, In all the
papers, there is a tendency to print
Hindi and English side by side. Per-
haps, it is presumed or assumed that
by inter-mixing Hindi and English in
the publications circulated to us, there
will be an incentive for us to learn
Hindi. If that is the assumption, I
think, that is a misplaced and a wrong
assumption. It rather creates an anti-
Hindi feeling.

Shri Chandra Jeet Yadav (Azam-
garh): Where is the question of creat-
ing anti-Hindi feeling in that?

Shri 8. Kandappaa: By having the
version in Engiish and in Hindi sepa-
rately, we will be saving paper, print-
ing and considerable labour. That is
my submission,
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